an=
Title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, Papers to be laid on the Table.
... Interruptions)
HON. SPEAKER: Item No. 3, Shri Kiren Rijiju.
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): On behalf of Shri Rajnath Singh, I beg to lay on the Table —

(1) A copy of the Proclamation (Hindi and English versions) dated 28th September, 2014 issued by the President under clause (1) of article 356 of

the Constitution in relation to the State of Maharashtra published in Notification No. G.S.R. 698(E) in Gazette of India dated the 28th September,
2014 under article 356 (3) of the Constitution.

(2) A copy of the Order (Hindi and English versions) dated 28" September, 2014 made by the President in pursuance of sub-clause (i) of clause (c)
of the above Proclamation published in Notification No. G.S.R. 699(E) in Gazette of India dated the 28" September, 2014.

[Placed in Library, See No. LT 818/16/14]

(3) A copy of the Report (Hindi and English versions) of the Governor of Maharashtra dated the 27th September, 2014 to the President.
[Placed in Library, See No. LT 819/16/14]

(4) A copy of the Proclamation (Hindi and English versions) dated the 30t October, 2014 issued by the President under clause (2) of article 356 of
the Constitution revoking the earlier proclamation issued by him on 28" September, 2014 in relation to the State of Maharashtra published in
Notification No. G.S.R 763(E) in Gazette of India dated the 30™" October, 2014 under article 356 (3) of the Constitution.

[Placed in Library, See No. LT 820/16/14]

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): I beg to lay on the Table a copy each of the following Ordinances (Hindi and English
versions) under article 123(2)(a) of the Constitution:-

1. The Coal Mines (Special Provisions) Ordinance, 2014 (No. 5 of 2014) promulgated by the President on 215t October, 2014.
[Placed in Library, See No. LT 821/16/14]

2. The Textile Undertakings (Nationalisation) Laws (Amendment and Validation) Ordinance, 2014 (No. 6 of 2014) promulgated by the
President on 24th October, 2014.

[Placed in Library, See No. LT 822/16/14]
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): On behalf of Shri Dharmendra Pradhan, I beg to lay on the
Table a copy each of the following Notifications (Hindi and English versions) under sub-section (6) of Section 3 of the Essential Commodities Act,
1955:-

1. S.0.1999(E) published in Gazette of India dated 6™ August, 2014, authorising the Reliance Industries Limited to use its domestically
praduced Liquefied Petroleum Gas for their own Parallel Marketing System requirement of up to ten thousand metric Tonne per month,
subject to certain conditions, mentioned therein.

[Placed in Library, See No. LT 823/16/14]

2. The Liquefied Petroleum Gas (Regulation of Supply and Distribution) (Amendment) Order, 2014 published in Notification No. G.S.R.
721(E) in Gazette of India dated 14t™h October, 2014.

[Placed in Library, See No. LT 824/16/14]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): I beg to lay on the Table a copy of the Chief Commissioner
Gurdwara Elections Appointment Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 716(E) in Gazette of India dated 10t



October, 2014 under sub-section (3) of Section 146 of the Sikh Gurdwaras Act, 1925.

ol sierer 3 I A} (Sh dsha anfermer) @ w@iean, i weferi¥an uq aem ueer Uz F@a § -

...(Interruptions)

(1)(=)

olgolel isiiuea weffrcar wus Tl Sacwic daA BSI9eT
fafies, ocft e b ad 2013-2014 & affs yferiger &t v
gfer (f&odt aen s@eh siza2on))

(1)

olgrlcl wiifufea wfiear wrs Fcl Saceic dad bsI9lt
feifdres, orft as b ad 2013-2014 & arftfes crzasii 61 ub
gfer (f2adt aen 3@ 2D den 3o w2 Sravdien Yierige |

(cfior)

JroeIel wislifea vaffrear wus F2a Saciudic Jaz1 s
ferfdes, ordt #iad & ad 2013-2014 & wriwvr 6 TR GRI
swften &t uos yfer (3ot aen 3Epsh Jivasavn))

[Placed in Library, See No. LT 826/16/14]

(2)(ew)

dlglotel W9l 3l 3ee wisiiadfea daar fefies, ordt aiad & ad
2013-2014 & aiftfes yfergor &t uas gfer (ot aen aEsh
B

(@n)

dlgletcl WS2glel 3w e dlsiiudfea daan oS, odl sias & ad
2013-2014 & aiftfes eranail &1 was yfer (ot aen @i
JFDT) 7Tl Jol U2 CRATUIEN Yfericor |

(efior)

Sl9lolel b2t 3w FoT wlsiiuedea da=t fefies, ardl gjas & ad
2013-2014 & oriawv &I AR g wien 6 oo gier
(f&oct aen 3E)sl Jiapaun))

[Placed in Library, See No. LT 827/16/14]

[Placed in Library, See No. LT 825/16/14]

(3) ae Serepftr yiferasur aiféforen, 2005 61 et 24 & 2wwer ufsa suenr (3) I sioeia ond aiftaen e .o 667(3r) st 17 Brsaz, 2014
& I b e 3 YeoIfRT &5 ot den RRKb grI ac Sierpfi yiftrpur fore, 2005 3 wfeer Jgies fpe s &, B vw yfer (Bodht aen sE)eh

DI

[Placed in Library, See No. LT 828/16/14]

(4) smagares axq aiférforre, 1955 &t aren 3 ¥ sidela 3dew (foriqun) diwmer Johere ancer, 2014 St 14 sprd, 2014 & sred & s 3 iferewren

iz or.3im. 2068(3r) 3 yesifdrT gam em, &t v yfer (fFodt aen a@)eh sizaur),

[Placed in Library, See No. LT 829/16/14]

(5) enorp e 3fiz oo Sfta aiftferer, 1914 &t arar 4(a) A siceka Brafefa siftraensil B va-vw gfer (Bedt aen so)s! seavr):-

(vw)

(1)

urey It (913 3 arend o faformeer) (i siolterer) ander,
2014, sh 12 fawaz, 2014 ¥ amea b s 6t sifireyaon
Jixen @or.aim. 2320(31) 3 yeptfneT g3 em)

urGu et (12 3 iR @ fforeer) (dien Jdolteror) anSor,
2014, sh 30 faawaz, 2014 ¥ am2da B s 6 aifyen
e 1.3, 2542(31) 3 yestfdiT g3 em)

[Placed in Library, See No. LT 830/16/14]

(6) oot arférforrer, 1956 &t emzr 619 &t 3uant (1) B siceia fopafelian ugi &t vaw-va yfer (dodt aen Pl vaszor)::-

(v)

elerdlu Saermic wRUNe RiRRS, wad & ad 2012-2013
¥ oRw B IR grT e |



(@) csigiu Sacwic oruee s, omardt o ot 2012-2013
@l aiftio  yfeidcel, oRAOWIHAA R der 3ol W@
forigas-sarcrEradters &t ferafdrr |

(7) 3wfeo (6) 3t sfeaf3an uqi @t 2w ucer w %ol 3 g Ricwa & 1Rur gelfor aren Rrazur (fFodt aen sPeh )
[Placed in Library, See No. LT 831/16/14]

JuienT AR, Fel 3z Adsiforas Rrazor siqrern i s At (of Traanda widlar o) : aelcen, A aravads axq afdferwpr, 1955 &t mrar 3 B 3uenwr (6) A5 siceka
faferfdee zmer uarell w2 (sepsffassor smge, 3eia Mamai iz 2iacer yferdelt) w1 Brmasun (Feieor) sder, 2014 5 30 Biewaz, 2014 ¥ anza B 2wone 3 sifdrRicon
sizcen a10an0 2559(ar) 3 gaviidrer gan en, &Y v yfer (Rodh aen av)al 2izas2or) 21m ueer uz 2 §)

[Placed in Library, See No. LT 832/16/14]



